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ORDER

It is being pointed out by the ld. counsels rhat appeal adsinS out of

order dated 30,r luly,20l5 is p€nding beforc the Hon'ble High Court of

Delhi. The no(t date before the Appellate Court ison 14tr Sef,tcmher 2016.

2. In view of the same, aioint request for adioumment

the couns€ls; matter is adjoumed to 20.09.2016 at2.00 p.m-

is made by both

s4/ -
(lna M.thoka) -

IGI{AT

i


